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(b) if so, whether Government have
approved the additional levy of en-
trance fee; and

(c) whether Government propose to
reduce this fee or totally exempt it
to enable the poor people also to visit
the Taj?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) Under the Ancient Monuments and
Archaeological Sites and Remains Act,
1958, the Archaeological Survey of
India has been charging an entrance
fee of 50 paise from visitors (above
the age of 15 years) to the Taj Mahal

In addition to the above, since July,
1976, however, the Agra Development
Authority, has been collecting at the
monument, a levy of Rs. 1.50 from vi-
sitors to not only the Taj Mahal but
alsp Agra Fort, Sikandara and Itima-
dud Daula’s Tomb.

(b) No, Sir.

(¢) This levy was imposed by thz
State Governmeni{ who are not agre-
able to discontinue it.
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Central Housing I'unds for West
Bengal

*515. SHRI CHITTA MAHATA:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the am»ount which the Ceontral
Government have sanctioned for rural
housing in West Bengal; and

(b) how many rural houses were
built under this scheme in West Bengal
in 1979 and the targets for 19807

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (3)
Centrul financial assistance for the
State Plan schemes is given in the
shape of ‘block loans® ang ‘block
grants’ for the Plan as a whole and it
is not related to any particular head of
development or scheme., Similarly,
funds from Life Insurance Corpora-
tion and General Insurance Corpora-
tion are allocated to the States for
various housing schemes as a package
assistance. It is, therefore not pos-
sible to indicate the amount sanction-
ed exclusively for rural housing in
West Bengal.

(b) The information is being collec-
ta ond wil] be laid on the Table of
the Sabha.
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HUDCO’s Scheme for Housing in
Orissa

*517. DR. KRUPASINDHU BHOI:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the number of schemes approved
and financed by the HUDCO for cons-
truction of houses in Orisga State dur-
ing the last three years;

(b) whether it is a fact that the
applicationg were invited from inte-
rested persong in Sambalpur (Orissa)
for providing houseg under HUDCO
scheme; and

(c) if so, the amount collected there-
from and the action taken to imple-
ment the scheme?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (a)
Schemes sanctioned by HUDCO in tuc
State of Orissa during the last three
years:—

Year No. of Loan

Schemes sanctioned
sanctioned by HUDCO

(Gross)

C rort;s)
1977-78 . . . 4 1.47
1978-79 . . . 13 8.05
I 979'80 . . s 5 2°00

(b) and (c). HUDCO received a
Scheme, namely’, Sidheswar Housing
Accommodation * Stage-I Sambalpur
from the Sathbalpur Regional Improve-
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ment Trust for construction of 117
Dwelling Units (EWS-63 and LIG-54)
in May, 1977 intimating that the Sam-
balpur Regional Improvement Trust kas
already conducted a demand survey }wy
inviting applications alongwith initial
deposit of Rs. 50, Rs. 100 and Rs. 200
per EWS, LIG and MIG house res-
pectively. However, the amount col-
lected, by way of initial deposit has
not been intimated by the State Gov-
ernment. The Scheme could not ie
sanctioned by HUDCO as thc Sambal-
pur Regional Improvement Trust could
nol acquire and take into possession
the land on which the construction was
proposed and finally the SRIT decided
to abandon the scheme vide its let-
ter No. 1346 dated 21-6-1979 addres-
sed to the State Government, and copy
endorsed to HUDCO.

Marketing of Poultry snd Dairy
Products of Rural Areas

*518. SHRI ARJUN SETHI: Will the
Minister of RURAL RECONSTRUC-
TION be pleased to state:

(a) whether Government have given
any  consideration for providing
marketing facilities for poultry and
dairy products of rural areas; and

(b) if so, the details in this regard?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTUCTION
(SHRI BIRENDRA SINGH RAO): (a)
and (b). Development of pouitry and
dairying are State subjects. The State
Governments/Union Territories have
initiated schemes for previding mar-
keting facilities for poultry and dairy
products produced in the rural areas.
State-Level Poultry Marketing Organi-
sations and Corporations have been set
up by some of the State Governments
like Andiara Pradesh, Tamil Naduy,
Punjab, Gujarat and Maharashtra etc.
The National Agricultural Cooperative
Marketing Federation (NAFED) is also
assisting in the marketing of eggs and
poultry at the national level. NAFED
has already set up a Poultry Market-
ing Division and taken up marketing
of eggs at Delhi in the first place,
where eggs arrive from various rural
areas of Northern States. It {g cur-
rently Bandling about 2 lakh eggs ally





